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 SUPPLEMENTARY  DEMANDS  FOR
 GRANTS  (RAILWAYS),  1985-86

 [English]

 THE  MINISTER  OF  STATE  IN  THE
 DEPARTMENT  OF  RAILWAYS  (SHRI
 MADHAVRAO  SCINDIA)  :  Sir,  I  beg  to
 present  a  statement  (Hindi  and  English  ver-
 sions)  showing  the  Supplementary  Demands
 for  grants  in  respect  of  Budget  (Railways)
 for  1985-86.

 (Interruptions)

 MR,  SPEAKER:  Shall  ।  have  to  ask
 you  to  withdraw  from  the  House  ?

 SHRI  SAIFUDDIN  CHOWDHARY

 (Katwa):  Why,  Sir  ?

 MR.  SPEAKER:  You  are  persisting,
 unnecessarily  wasting  the  time  of  the
 House.  Ihave  given  my  Ruling.  That

 is  all.  Finished.  You  cannot  discuss  it

 (Interruptions)

 AMAL  DATTA  (Diamond
 You  have  not  given  any

 SHRI

 Harbour)  :

 Ruling.

 MR,  SPEAKER :  I  have  not  allowed
 it,  That  is  my  Ruling.  Now,  Mr,

 Madhavrao  Scindia.


